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the cost of thz fiaish=d product to thz custo-
mer ? Oa both these counts, Kandla would te
a better site than any other in Noarih India..

MR. SPEAKER : Heis maling a sugges-

tion.

SHRI D. D. DESAI : I will put it this way:
Would Government not consider Kandla as
the site in view of the lower first capital cost
and the end product cost ? Will th= site selec-
tion be based on technical and comm-rcial
considera*ions or oa political considerations ?

SHRI P. C. SETHI: The questioa isa
limited oue, limited to Rostam crude and its
utilisation. If you allow it, Sir, I would like to
say that as far as the location of thz site in the
north-west is concerned, it has bh:en given to

a technical committee whose riport we are.

awaiting. Their examination would be based
on techno-economic feasibility studics of the
places consider:d, k::piaz in viw thz inputs
and products which would bz sold in the
market, and the matter would not b: decided
only on political considerations.

Death of Major Bahuguna

+
*314. SHRI HUKAM CHAND KACII-
WAL :

SHRI MANORANJAN HAZRA :

Will the Minister of DEFENCE b pleased
to state :

ta) whether the Everest climber, Major
Bahuguna dicd du~ to huager and faiigu:, wiil -
he was dimbing the Everest s

by whether the attention of  Government
has bren drawn to the statem nt of Mr. and
Mrs. Michel Vaucher and Dr. Pierre Mazeaud
co-participants of the late M jor who lelt  the
Lverest  cxpedition  blaming the brhaviour
of th expedition leaders for his death : and

Yo, if so, the reaction of Governm it there-
to?

THE MINISTER OF STATE

DEFENCE
PRODUCTION;)

IN THE MINISTRY OF

DEFENCE (SHRI1 VIDYA CHARAN
SHUKLA @ ) 1o ter Briel reporcs on the
death of Maj. Babugona have hern reeeiyed
rom the rader of the expedinin. N wpe-
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recorded version of the evidence taken by the
leader while investigating the case is expzc-
ted shortly. In view, however, of the conflic-
ting reports cmanating from different sources
on the subject, the Indian Mbountainecering
TFoundation has sct up a Committee to go into
this matter. The mombers of the Committee
are Brig. Gyan Singh, L-tader of th: Indian
Mount Everest Expadition, 1950 aad Major
HPS Allawalia, onc of the summiters of the
successful Indian ~xpzditina to Everest in
1955. When the committes’s report is received
the position may b2 clearer.
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29 Short Notice Question

SHRI INDRAJIT GUPTA: What pro-
viso, ifany, has the Government made for
Maj. Bahuguna’s family ?

SHRI VIDYA CHARAN SHUKLA : Maj.
Bahuguna was insured for Rs. 30,000 during
this cxpedition. That moncy
Then, for his commissioned service, hic family
will be entitled for the following berefits
according to the Government rules. First,
family pension to the widow of Rs. 220 per
month ; then, children’s allowance of Rs. 40
pr month per child ; thirdly, cducational allow-
ance of Rs. 40 per inonth per child beginning
from the age of 5 and cnding at the age of 18
years ; family gratuity of Rs. 6,500. Thes: are
the bencfits which will  be  available to the
family of the late Maj. Bahuguna. Apart from
this, the Tndian Mountainecring Foundation
has awarded posthumously is gold medal for
distinguished mountaineering to Maj. Bahu-
gura.

would come.

SHORT NOTICE QUESTION

Shortage of Kerosene Oil in Orissa State

I. SHRI CHINTAMANI PANIGARHI :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Government are aware of the
acutc shortage of kerosene oil in Orissa state for
the last two months;

(b) 1if so, the reasons for the same ; and

(¢) the steps taken by Government to
ensure  adequate  supply  of kerosene oil to
Orissa by now  to
from his hardship ?

relieve the  common-man

THE DEPUTY NMINISTER IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS (SHRI DAIBIR SINGH): (a)
Reports of shortage of kerosene oil
veeeived from the  Swate Govanment  during
May, 1971 onlyin rcspect of the Balasore,
Bhadrak and Mayurganj area of north Orissa,
served Ly ‘the oil companics’ depots at Balasore.
There have been no complaints
of the S.ate,

have been

from the rest

{b) Extensive thefis of overhead  traction

wircs and other cquipments have  resulted  in

occasional reductions in rail transport capacity

JYAISTHA 17, 1893 (SAKA)

Short Notice Question 30

ex-Calcutta. It has, therefore, not bhcen pos-
sible to despatch the needed quantities of
kerosene by rail from Galcutta, the normal
supply source for this arca. to the
extent feasible, substantially increased supplies
have been made to the State from Vishakha-
patnam, the other source of supply for kerosene
and oil products io the State.

However.

(c) The following steps have been taken :-

(i) The oil companies have advised
their agents to uplift maximum
possible kerosene by road from
their storage depots and  installa-
tions at Calcutta.

(i1) The State Government has been
requested to induce the agents to
maximise road upliftments of kero-
sene from Calcutta,

(iit) The State Government has tcen
requested to distribute the available
supplies of keroscne equitably and
to ensurc that it is sold at the
controlled price fixed by the local
State officials under the Essential
Commoditics Act.

(iv) Dcpendence on rail transport for
the movement of kerosenc from
Calcutta is being progressively
brought down by maximising the
utilisation of the Haldia-Barauni-
Kanpur pipelines.

SHRI CHINTAMANI PANIGRAHI : The
hon. Minister just now stated that the report
of acutc shortage of kerosene oil in the State
came to the notice of the Gevernment of India
only towards the end of May. But this shortage
started in April, and in May it was quite
acute. What was the quota allotted  to Orissa
in February-March and to what extent supply
was adhered 1o, What is the actual controlled
price fixed for Orissa so far as kerosene oil s
concerned ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P, C. SETHI): We
came to know of the shortage  from the Siate
Government and various complaints  that were
received in the ministry, and the hon. Memnber
also spoke to me about  this Parti-
cularly after be spoke to me, T ashed the olficers

shortage,





